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Montbl,. Beporta 11,. Beads of PahUe 
UDd.ertaIdnp Co Govenuneot 

8115. ·ShrI ParthaIuath,.: Will the 
Minister of FbaaDce be pleased w 
state: 

(a) whether it is a fact that mOI\ 
of the Chairmen or heads of PuWic 
· Sector Undertakings are not ~ 
their monthly reports in the ablanca 
· Clf which Government are not able Iio 
· evaluato.their r.rfonnlllloCe: .and 
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(b) if so, the action taken in the 
matter? 

'lbe Deputy Prime MiDIster aacl 
MiDister of Pilumce (Slut Montil 
Desai): <a) No, Sir. 

(b) Does not arise. 

SIIIIICCliDC 01 Stolen Cars Ir_ IDcUa 
iDtoNepal 

8716. Shri Ram KUllan GI!.P&a: Will 
the Minister of Finance be pleased to 
state: 

(a) whether it is a fact that smugg-
ling of stolen cars from India into 
N!!pal across Indo-Nepalese borders is 
rampant; 

(b) if so, how many such cases have 
come to Government's notice during 
the years 1965, 1966 and 1967 so far; 
and 

(c) the steps taken to prevent this 
menace? 

The Deputy Prime Minister and 
Minister of Finance (Shri Moratil 
Desai): (a) A few cases of removal 
of stolen cars from India to Nepal 
across Indo-Nepal border have come 
to the notice of the Government. 

(b) The number of such cases which 
have come to Government's notice is 
given- below: 

1965 nil 
1966 4 
1967, so far 6 

(c) The Treaty of Trade and Trans-
It between India and Nepal, 1960, en-
visages free movement of goods of 
'either country across the border and, 
therefore, no regular customs cordon 
has been set up. However, there are 
17 Central Excjg"e checkposts on this 
border which have been set up main-

- I)' to identify imd certify goods of 
Indian origin on which rebate of 
acise duty is payable to BMG of 
:Nepal or foreign. goods which iDI)Ve 
under customs bond. :De1:eetion Of re-
JDCmll of ,stolen ears· from india to 
Nepal II essentlaUy Co. rapoDIlbm.,. 

of the police authorities. As IOOIl .. 
informatiOn regarding theft of a vehi-
cle suspected to have been removed 
to N8lJal is received, the pollee autho-
ritis alert the police checkposts on tile 
border. 

Central Medical IDIIUtnteB 

8'7n. Shri Slut CIwId. GoeI: 
Shrl Bardayal Devrnn: 
Shri BrIj BhnshlUl LaI: 
Shri Beni Shanker Sharma: 
Shrl T. P. Shah: 

Will the Minister of Healtb .... 
Family PllUlDinC be pleased to state: 

<a) whether a meeting was recently 
convened to consider the steps to be 
taken to bring about uniformity fa 
the working of the Central Medical 
Institute of Delhi, Chandlgarh and 
Pondicherry; and 

(b) if so, the decisions taken at the 
meeting? 

The Deputy MlDlster In t:be MIDIs-
try of Health and. Family PIarmIac 
(Shrl B. S. l\lnrthy): (a) A meeting of 
the Co-ordination Committee of Post-
graduate Institutes was held on the 
5th July, 1967_ 

(b) The Committee have made the 
followin, recommendations:-

(j) The "Unit" system of st:affillg 
should be adopted for all Clini-
cal departments and the· Para-
clinical departments of Patho-
logy and Microbiology. Under 
the "Unit" system, a team of 
staf! members works under a 
Professor or Associate Professor 
for a group of students. 

. (ii) Registrars and tutors should 
have Post-graduate degr .. and 
should be considered as Junior 

teachers and not merely as 
students. The number of Bells-
trars should be reduced to the 
minimum 110 as to live inCreased 
opportunities to tile ReIldeDtIt 
for taking Jl'IIded ~ 
for paUst-care. 




